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of ingot steel a year is already under 
implementation. 

(b) and (c). Thinner that is, cold 
fOIled stainleSs steel sheets are being 
imported to fill the ,gap between do-
m_ic demand and availabi!iy, Faclli-
ties are being created for the produc-
tion of cold rolled stainless steel 
~eets of different thicknesses at the 
Salem Steel Projec1. This will re-
duce the need for import of cold rol-
led stainless steel sheets. 

Fair Price S}ltaps in Hill State/Regions 

1514. PROF. NARAIN CHAND 
PARASHAR: Will the MINISTER OF 
CIVIL SUPPLIES be pleased to state: 

(a) the number of fair price shops 
in each one of the States/Union terri-
tories <»f the Union as on 31st March, 
1980; 

(b) whether the number would be 
increased in the case of hill statesj 
regions, in view of the different geo-
graphical terrain; 

(c) if ~, the number by which the 
fair price shops are proposed to be 
increased during the current financia! 
year; and 

(d) if not, the reasons therefOr? 

THE MINISTER OF CIVIL SUpp-
LIES (SHR! V. C. SHUKLA): (a) 
Based on information received from 
State Governments the number of 
fair price shops statewise as in the 
beginning of Aprll, 1980 is given in 
statement attached. 

(b) to (d): The Union Governm-ent 
had advised. the state Governments to 
enlarge the Public Distribution Sys-
tem. The objective is to ensure that 
every village or a group of villages 
having a population of 2,000 has a 
fair priCe shop. The headquarters of 
a village Panchayat, irrespective of its 
population may have a fair price shop. 
In remote and inaccessible areas, parti-
cularly in tribal belts, the population 
coverage of a village or a cluster of vil-
lages, could be even one thousand. 
The state Governments are required 
to expand the retail outlets of the 
Public Distribution System according-
ly. 

Statement 
Statement ~howing the numJer of F::llr Price R2'i'm f} lwps prep1T8d on 15-4-1980 

Sl. No. State 

--- ---------------
1. Andhra PI ade-sh 

2. Assam. 

3. Billar . 

4. Gujarat 

~. Haryana 

6. Himachal Pradesh 

7. Jammu & Kaslunir 

8. Karnatat.a • 

9. Kerala . 

Numbe-r 
of fair price 

shops 

3 

1500 

14000 
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-----....... ---------------,---r~ __ .... JI U • 4 ='_1r.-~ 

1 

J J. Maharam tra 

l!l. Manipur 

13. Megh1l1aya 

14. Nagaland 

J5. Orissa 

16. Punjab 

1 7. 14ja81h{lp 

18. Sikkim 

19. Talnil Nadu . 

~o. Tri~qr~ 

21. Uttar Praqesh 

" 3 

III 

1036 

7443 

7973: 

--------~-----------------------------------------~-- ------~-

Total (State) 

LQg (~ I....... to ... ~t MOqaatlD. 
BIll lor Imported Crude 

1515. SHRI G. Y. KRISHNAN: Will 
the Ministu of FIN ANCE be 
pleased to state whether it is a fact 
that Government have decided to 
borrow some money from the InttaTna-
tiona! Monetary :F°und's Trust to meet 
the mounting bill for imported crude? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI 
MAGANBHAI BAROT): Discussions 
are in progress; with the L"lternational 
Monetary Fund for obtaining a lean 
from the Trust Fund towardS! balance 
of payments ~ssistance. 

ViSit of Ymance Minister Abroad 

1516. SHRI G. Y. KRISHNAN: Will 
the Minister of FINANCE be pleased 
to sta,t'a the details regarding the visit 
of the Finance Minister recently after 
attending the meeting of the interim 
development cORUR.iUees ef "he. WGl"ld 

Bank at Ham.b1,.lrg ~d Asian Develop 
ment Bank's ann\l41 meeUna at 
Manila? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI 
MAGANBHAl BAROT): The Finance 
Minister as the Governor for India 
on the Board of Gove-rnors of the In-
t'~rnational Monetary Fund (IMF) and 
the International Bank fQr Reconstrllc_ 
tion and Development (IBRD) attend .. 
ed the meetings 'of tbe Inter.im Co~­
mittee and Development Committ&C!' at 
Hamburg. He attended the meeting 
of the Interim Committee of the liWard 
Of Governors of the IMF on the 
International Monetary System .t 

Hamburg on April 25, ~980. The 
Finance Minister also attended the 
meeting of the Joint Minist~rial Com-
mittee of the Boards of Governor. of 
the Bank and the Fund on the transfer 
of real resources to deve}olliq countries 
(Development Committee) Qn ~ri1 
24 at Hamburg. He also attended the 
meetiRa 01 MinisteJts. of the Group ef 




